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[ 18 JULY 1986 ]

to Questions 66

Fertilizer Production

85. SHRI D. B. CHANDRA GOW-
DA: Will the Minister of AGRICUL-
TURE be pleased to state;

(a) whether Government's attention has
been drawn to a news item which appeared
in the Economic Timeson 20:h  June,
1986 under the caption "Fertiliser produc-
tion below installed capacity";

(b) if so, the quantum of fertilisers pro-
duced hy each of the fertiliser units in the
public sector during the last three years;

(c) whether it ig a fact that the farmers
are not getting the fertilisers at a reasonable
price due to shortage; and

(d) if so, what steps are being taken
by Government to boost the production of
fertilisers in the country and also to make
these available at a reasonable price?

THE MINISTER OF STATE TN THH
DEPARTMENT OF FERTILIZERS
(SHRI K. NATWAR SINGH): (a)
Yes, Sir.

(b) A statement containing the requisite
details is attached (See below).

(¢) No, Sir. Fertilizer availability in
almost all parts of the country is more
tha, satisfactory.

(d) A major programme hag teen un-
dertaken to increase the production of fer-
tilizers in the country during the Seventh
Plan period. A a part of this program-
me, 15 fertilizer projects, including ex-
pansion schemes, have been taken on hand,
to add substantially to the fertilizer capa-
city already under operation. Efforts are
also being made to optimise production iB
the existing fertilizer plants by modernis-
ing them and also by providing captive
power units.

Tt is the policy of the Government to
make fertilizers available to the farmers at
stable and reasonable prices. To ensure
this, Government exercises statutory con-
trol over selling prices, which are kept at
a reasonable level through Governmen*
subsidy. The dealers cannot charge, un-
der the law, a price higher than the star
tulery selling price fixed by the Govern-
ment'. The State Governments are em-
powered to take legal action against the
defaulting dealers, if any, under the Essen-
tial Commodities Act.
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I = T Statement - - :
" Production of fertilizers in public sector units dwritg 1983-84, 1984-85 and [985-86. .
. S . (Figures in thousand tonnes)

o —

Name of the unit Production during the yvars
' 1983-84  1984-85  1985-86

o _A. Nitrogenons Fectilizers (Nitrogen)
Sindri Modernisation. : 1204 1252 1

Gorakhpur 81-4 824 789
 Remagandam 80.5 934 553
Talcher . T3 551 52-9
* NangabI . 591 526 o0-4
Niangal-I 134.1 1378 138-3
Bhatinda . 142-8 143.6 163-2
Panipat- . 157-1 1571 . 141-9
NamrupI 20-4 21-6 171
Namrup-il 613 657 58.7
Durgapur 71-3 37-5 46-2
Barauni . 587 3T 928
Udyogamandal . 31-2 512 59-3
Cochinl . ‘ 933 107.9 56-3
Cochin-11 420 ‘65-6 64-4 -
" Trombay 84-4 84.3 8l-2
Trombay-IV 554 55.6 51-8
Trombay-¥ 140-1 125.0 136.90
Thal . o 43.9 376.5
Madras . 27 151-4 131-0
Rourkela 22.5 49-8 34-5
Neyveli . Co574 58-9 59-1
By-Products T 151 16-1 16-3
ToraL 1663-5  1845.4  2052.0%

*Ineludes 400 tonneg trial production from Paradeef: |
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Production during the years

" 1983-84  1984-85 198586
B. Phosphatic Fertilizers (P, /O, ) ) i
Sindri Rationalisation 9-4 4-6 1331;&.;
Udyogamandal . 21-2 29-0 31-7
Cochin-It 49:2 85-3 70.4
Trombay : 405 411 39-8
Trombay-tV 55-4 55-6 51.8
Madras 90.0 1124 930
Khetri 77 76 §-3 6'4-
SSP Units 13-2 &8 - 100
| ToTaL : I286-5 M45-1 304-0%

¢Includes 900 tonnes trial production from Paradeep.

Fraud inD. D. A.

86. SHRI D. B. CHANDRA GOWDA:
Will the Minister of URBAN DEVELOP-
MENT be pleased to state:

(a) whether Government's attention has
been drawn to a news item that aPP®'*
in the Indian Express of 4th June, 1986.
according to which several M.Ps, have
drawn the attention of the Prime Minister
to the fraud in the D.D.A, committed by
some top officials; and

(b) if so, what action has been taken
by Government in this regard so far?

. THE MTNISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT ~SHSA QMIJ&W. SINGH.V. to
Yes, Sir.

(b) Due note has been taken. Some

of the complaints are under inquiry with
CBIL

Gas leakage in Captive Power Station at
Rourkela Steel Plant
87. SHRIJ. P. GOYAL:
SHRI SATYA PRAKASH
MALAVIYA;

Will the Minister of STEEL ANP MI-
NES b, pleased to state:

(a) whether it is a fact that a worker
was killed and several others were injured
following a gas leakage from an old captive
power station at the Rourkela Steel Plant
in the third week of June, 1986; and

(b) if so, what are the details thereof,
stating the results of the inquiry, if any
made by Government into the mishap and
the action taken in the matter?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT); (a) and
(b) Yes, Sir. On June 17, 1986, one em-
ployee of Steel Authority of India Limited
died and 8 other persons (two employees
of SAIL and six contract workers) were
affected. 3-s a. Ksalt af aa mdd/yy,. ia th.e
old captive power plant of Rourkela Steel
Plant in what may liav, been a case of
gas leakage.

The Inspector of Factories has conduc-
ted statutory investigations under tha
Indian Factories Act, 1948, and his find-
ings about the incident are awaited.

The Fatal Accident Investigation and

Enquiry Committee of the Plant has ais*
enquired into the incident and their report
is also awaited.



